
Annexure-3

Name of Corporate Debtor: AMBICA POLAD PRIVATE LIMITED

Date of commencement of CIRP: 17th October 2022, order was made available on 19th October 2022

List of creditors as on: 10th November 2022

List of secured financial creditors (other than financial creditors belonging to any class of creditors)
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02-11-2022 11,72,06,836 11,72,06,836 Secured 11,72,06,836 11,72,06,836 No 100 - - - - -

Total 11,72,06,836           11,72,06,836          11,72,06,836 11,72,06,836  100           - - -              - -
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